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REVIEWS AND ANNUAL REFORTS OF BHARAT
Pumes anp Cowenassons L1o, NEw

VAISAKHA 6, 1894 (54K4)
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DeLH! AND HeAvy ELECTRICALS (INDIA)
L1D., BHOPAL

THE MINISTER OF INDUSTRIAL
DEVELOPMENT (SHR1 MOINUL HAQUE
CHOUDHURY) : I teg to lay on the
Table a copy each of the following papers
(Rin8i and REnglish versions) under sub-
section (1) of section 619A of the Compa-
nies Act, 1956

(I) (D Review by the Government on
the working of Bharat Pumps
and Compressors Limited, New
Delhi, for the period 1st Jan-
uary, 1970 to 3ist March, 1971,

(i) Aanual Report of the Bharat

Pumps and Compressors Limi-

ted, New Delhi, for the period

1st Januvary, 1970 to 3ist

March, 1971 alobg with the

Audited Accounts and the

comments of the Comptrolier

and Auditor General threon.

[Placed in Library. See No.

LT--1850/72]

(2) (i) Review by the Government on
the working of the Heavy Elec-
tricals (India) Limited, Bhopal,
for the year 1970-71,

(i) Annual Report of the Heavy
Electricals (India)  Limited,
Bhopal, for the year 1970-71
along with the Audited Accounts
and the comments of the Comp-
troller and Auditor General
thereon, [(placed in Library. See.
No, LT-—1851/72)

IAS AND IPS (APPOINTMENT BY COMPETI-
TIVE EXAMINATION) AMENDMENT
ReGuLATIONS, 1972

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA). 1
beg to iay on the Table a copy each of the
following Motification (Hiodi and English
versions) runder sub-section (2) of section
3 of the all.India Services Act, 1951 .—

(i) The Indian Administrative Ser-
vice (Appolntment by Competi-
tive Examination) Amendment
Regulations, 1972, published in



